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BEFORE THE REG STRAR ASHOK MENON
Petition(s) for Special Leave to Appeal (CGivil) No(s).27298/2009
NATI ONAL | NSURANCE CO. LTD. & ORS. Petitioner(s)
VERSUS
T. MAHENDRAN Respondent ( s)
(Wth prayer for interimrelief )
Dat e: 04/01/2010 This Petition was called on for hearing today.

For Petitioner(s) M. Dinesh Mathur, Adv.
M . Rameshwar Prasad Goyal , Adv.

For Respondent (s)
M. K K. Mni, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Service of notice is conplete. Sol e respondent has
appeared and filed counter affidavit.
List the matter before the Hon bl e Court, as per
Rul e.

(ASHOK MENON)
S Regi strar



